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of.Let a copy of this brder be given to learned 
ca.lnsels for both sides and sent to Resporxej 

a]. °ngith notices. 
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Menher (Judi.) 

2RDER_DITED_07-05-1999. 

In this case learned cxinsl for the 

petitioner has filed a Meno seekiag withdrawal of 

the 0A We have beard Mr. P K. Nayak, lea tried counsel 

for the petitioner and Shri A.K.BoSe,learned Senior 

Standing Cinsel appearing for the Respondents.In 

view of the IiO fiLed by the learned counsel for 

the petitioner, the Oi is disposed of as withdrawn. 

petitioner is given liberty to file a fresh petition, 

sUbjt to limitaton and maintainability. 
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